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O R D E R 

10.02.2020  Counsel for Appellant is partly heard. He has submitted 

brief written submissions. Counsel for Respondent may file brief written 

submissions not more than three pages today.  

 List the Appeal for further arguments on 6th March, 2020 at 12.00 O’ 

Clock.   

   

 
     [Justice A.I.S. Cheema] 

      Member (Judicial) 

 
 
 

(Justice A.B. Singh) 
Member (Judicial)  

 
 

 
[Kanthi Narahari] 

Member (Technical) 

 
/rs/md 

 

  


